3

88

NO. T/ NGT/RePORT [81 29 b 3014247'”‘*

To,

Registrar,

NGT Pune(WZ) Bench.

Sub :- Collector's Second Report for OA No. 128 of 2023 (WZ)

(Earlier LP No. 03/2023 (WZ)

Ref. :- 1) Hon. NGT order date of hearing 09/12/2024.

2) Notice to Ms. Jay Khodiyar Enterprise by NGT Pune (WZ)

Bench.
Sir,
As per Ref.No.1 order of Hon. NGT, Team of District Collector (Geologist Junagadh’s
Team) has visited Jay Khodiyar Enterprise mine, Address of lease is true but they could not find
any person at there. The lease is abandoned by lease holder. There for they have pasted such

notice on boundary pillar of that lease. GPS Photographs and video of this work are attached
with this. We have also sent this notice to partner of Jay Khodiyar Enterprise of his office

address to Ahmedabad. This is for your kind information.
N

ctor,
Junagadh
Attachment:
As mention in report
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Item No.2 (Pune Bench)
BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE
[Through Physical Hearing (With Hybrid Option)]
ORIGINAL APPLICATION NO. 128 OF 2023 (WZ)

[Earlier L.P. No. 03/2023 (WZ)]

Nileshbhai Lakhabhai Gareniya Applicant
V/s.

The Collector, Junagadh & Ors. Respondents

Date of hearing : 09.12.2024

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. VIJAY KULKARNI, EXPERT MEMBER

Applicant: None for the applicant.

Respondents: Ms. Reshma Mutha, Adv. and Mr. Parth Bhatt for R-1
District Collector, Junagarh

Mr. Maulik Nanavati, Adv. for R-3 GPCB and R-4
SEIAA, Gujarat.

ORDER

1 Mr. Nileshbhai Lakhabhai Gareniya has sent the letter petition no.
03/2023 to this Tribunal on which vide order dated 07.07.2023 this

Tribunal sought report from the District Collector, Junagarh.

2. In compliance thereof the District Collector, Junagarh has

submitted report dated 31.07.2024,

3, Notice was sent to respondent no. 2 by Registered Post and has

heen received back unserved with insufficient address report,
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1. Notice be again issued to respondent no. 2 and notice be served on
respondent no. 2 through the District Collector, Junagarh. For this
purpose notice issued be sent to the District Collector, Junagarh by email
for taking print thereof and serving the same on respondent no. 2-Project
Proponent within fifteen days and to submit his report to this Tribunal

within next three days thereafter.

S. Learned Counsel for respondent no. 3-GPCB and respondent no. 4-
SEIAA, Gujarat has submitted that report has been filed today morning
by respondent no. 4-SEIAA, Gujarat but the same has not been placed on
record. The Registry is directed to verify this fact and place the report in

record on such verification.

6. Learned Counsel for respondent no. 3-GPCB and respondent no. 4-
SEIAA, Gujarat seeks time for filing response on behalf of respondent no.

3-GPCB.

7. Response on behalf of respondents no. 2 and 3 may be filed at least

one week before the date of hearing fixed.
8. List on 03.01.2025 for further consideration.

Arun Kumar Tyagi, JM

Dr. Vijay Kulkarni, EM

December 09, 2024
0O.A. No. 128/2023
AG
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RPAD/DASTI
BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE
ORIGINAL APPLICATION NO. 128/2023 WZ
NILESHBHAI LAKHANBHAI GARENIYA
THE COLLECTOlr,/JSUNAGADH & ORS
1T.°’M/s. JAY LHODIYAR ENTERPRISE, Respondent No.2

Plot No. 355/4, 136/4/1, 136/4/2, 136/4/3,
Paiki, Malia-Hatina-362245,

Tal. Malia, Dist. Junagadh.

Phone : NA

E-mail- NA

e NOTICE
1. The above titled Original Application is posted for hearing on 03.01.2025 at
10.30 AM through Video Conferencing before The National Green Tribunal, Western

Zone Bench, Pune.

2. Please note that you shall make yourself available,
or represent through authorized legal representative, on the date and place
indicated herein above, in default, the said Original Application will be heard and

determined in your absence.

3. Whereas the Hon’ble National Green Tribunal (WZ), Pune vide order dt. 9.12.2024
has passed the following order:

4 Notice be again issued 10 respondent no. 2 and notice be served on respondent no. 2 through the District
Collector, Junagarh. For this purpose notice issued be sent to the District Collector, Junagarh by email for
taking print thereof and serving the same on respondent no. 2-Project Proponent within fifteen days and to
submit his report 10 this Tribunal within next three days thereafier.

it 3. Given under my hand and the seal of this Tribunal, this the 26.12.2024

Registrar, NGT

Encl. Compilation 1& Il along with the order
(For Orders, Cause lists & other information, please visit our website www,greentribunal,gov.in)
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Field Photograph of Jay Khodiyar Enterprise Lease At. Malita-Hatina. Dt.26/12/2024
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